File No. 11022/01/2019-QA
Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety and Standards Act, 2006)
(Quality Assurance Division)
FDA Bhawan, Kotla Road, New Delhi - 110002

Dated, the 23 July, 2019

NOTICE

The candidates who have qualified/passed 1st or 2nd Junior Analyst
Examination and have acquired three years experience in analysis of food and
further fulfil the eligibility criteria as per Rule 2.1.4 of FSS Rules, 2011, may submit
their application in prescribed format (Annexure-I) for appearing directly in
Practical Examination (Paper-II) of the Food Analyst Examination 2019 scheduled
to be held on 14th and 15th September, 2019.

2. The examination fee for practical examination is Rs. 1,000/-(Rs.One thousand
only ) which is to be submitted in the form of Demand Draft in favour of Senior
Accounts Officer, FSSAI payable at New Delhi.

3. The candidates must note that appearing directly in (Paper-II) Practical
Examination of 6th FAE is a one time opportunity for Junior Analysts.

4. The duly filled applications should reach to Member Secretary/Advisor QA,
Food Analyst Examination Board, Food Safety and Standards Authority of India,
FDA Bhawan, Kotla Road, New Delhi-110002 by 14t August, 2019 (4.00 PM).Late
applications shall not be entertained by FSSAI

By Order,

Member Secretary,

Board of Food Analyst Examination
Exam Cell No. 011-23237417
Email id: faexam.qa@fssai.gov.in
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Application for Practical Examination (Paper = I} of 6" Food Analyst Examination - 2019

Name of the Applicant

CBT ID. allotted in 1% JAE/2™ JAE
E-mail Id

Maobile No.

Address for Correspondence

S

6. Details of Demand Draft
(i) Demand Draft No :
(ii) Amount : Rs.1, 000/ -
(iii) Name of Bank

7. Details of experience in analysis of food in chronological order

5 From To Name of the laboratory/Institute Experience | Remarks
No. | DD/MM/YY | DD/MM/YY ‘ Details (if any)

8. Declaration

(i) I hereby declare that to the best of my knowledge and belief the information furnished by me in this
application is true and complete in all respects and nothing has been hidden / concealed by me.
(ii) | am aware that my admission to the practical exam of 6™ Food Analyst Examination will be provisional.

In the event , any information is found false or incorrect or suppressed, before or after the examination
or after declaration of results, my candidature shall automatically stand cancelled. Further, action can
be taken against me and the certificate awarded, if any, will be revoked.

(iii) | further declare that | fulfill all the conditions of eligibility regarding educational qualifications,
experience etc prescribed for the 6™ Food Analyst Examination, 2019 as on the date of application.

9. Enclosure
(i) Copy of JAE Certificate (self attested)

(ii) Demand Draft
(iii) Copy of experience certificate(s) (self attested)

Date: Signature:

Place: Name:




